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Election Commission of India

NOTIFICATION
Nirvachan Sadan, Ashoka Road, New Delhi-110001/Dated 27™ October, 2020
17Asvina, 1942 (Saka)

No. 434/ BR-LA/2015(2)—In exercise of the powers conferred by sub-section (1) of section
22 of the Representation of the People act, 1951 (43 of 1951), the Election Commission hereby
makes the following amendments in its Notification No. 434/BR-LA/2015 (2), dated 15 September,
2015, as amended from time to time, relating to appointment of Assistant Returning Officer for
Assembly Constituencies in the State of Bihar namely:

In the existing entries against column 1 of the table appended to the said notification, the
following entries shall be added:-

TABLE

Number and Name of
Assembly Constituency

Assistant Returning Officer

1 2
178-Mokama 9. District Minority Welfare Officer, Patna
179-Barh 8. Senior Deputy Collector-cum-Additional District Land
Acquisition Officer, Patna
9. Executive Officer, Nagar Parishad, Barh
181-Digha 12. Block Welfare Officer, Patna Sadar

13. Revenue Officer, Patna Sadar

182-Bankipur

13. District Planning Officer, Patna

14. Program Officer (Sarva Shiksha Abhiyan), Patna

15. Block Panchayat Raj Officer, Patna Sadar

183-Kumhrar

15. District Fisheries Officer, Patna

184-Patna Sahib

14. Sub Registrar, Patna City

15. State Tax Assistant Commissioner, Patna City, West Circle

16. School Sub Inspector, Malsalami Circle, Patna

17. Co-operative Extension Officer, Patna City

185-Fatuha

6. Executive Officer, Nagar Parishad, Fatuha

186-Danapur

7. Municipal Executive Officer, Nagar Parishad, Danapur

8. Municipal Executive Officer, Nagar Parishad, Khagaul

187-Maner

6. Senior Deputy Collector-cum-Assistant Director, Social
Security, Patna

7. Executive Officer, Maner

8. Child Development Project Officer, Maner

188-Phulwari (SC)

8. Block Animal Husbandry Officer, Punpun

9. Block Animal Husbandry Officer, Phulwarisharif

189-Masaurhi (SC)

7. Deputy Collector Land Reforms , Masaurhi

8. Executive Officer, Nagar Parishad, Masaurhi

9. Deputy Treasury Officer, Masaurhi

10. Executive Magistrate, Sub-Division Office, Masaurhi
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Number and Name of Assistant Returning Officer
Assembly Constituency
1 2
190-Paliganj 7. Senior Deputy Collector-cum-incharge Officer, RTI and

Banking Cell, Patna

8. Block Supply Officer, Paliganj

9. Child Development Project Officer, Paliganj

191-Bikram 8. Assistant Director, District Child Protection Unit, Patna

9. Executive Officer, Nagar Panchayat, Naubatpur

By order,
PRAMOD KUMAR SHARMA,
SECRETARY .
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